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PROFORMA FOR DEC] ARATION OF ASSETS

.- =2 As On 31.0: 2012)
i |
%" Name of Officer (InFull):  SHRIKANT SHRIVAS
Date of Birth 30/06/1971
Present post held SECRETARY, DISTRICT LEG AL SERVICES AUTHORITY KORBA (C.G)
Immovable Prope
Name of District, Name and details of Property : It otinown name, statcin | How acquired? Whether by
Sub-Division, rhose name beld and burchase lease mortzage,
Taluka and Village in bi Mer relationship to the inkeritance, gift or otherwise
which property [s Govt. Servant with details of persons from
situated whom acquired
Housing and other Land
Buildings
1 2 3 4 5
01. Godpara Bilaspur | Residential House in join name with mother purchase in 1966 in the
(C.G) Plot No. 57, Sheet No. smt alawati and brother name of mother smt
- 26 Total 1235 Sq.ft. sury kant, chandrakant, kalawati and brother
suryakant, chandrakant,
from Vishvanath singh in
nazool record my name is
- included with consent of
. mother & brothers in 2007
02.. chantidih Residential House in nm name Acquired through the sale
vijayapuram sectore- | Plot n0.75 sheetno 4, deed by Home Loan by
67 khasara no, 179/4 and HDFC Bank from
182/8 - 1250 Sqft. Adharshila Builders on dt.
30-09-11
- 03. Shop No. 07 Shop No. 07 Goibazar inna e of father shri Acquired by lease from
Patwa line at Golbazar Bilaspur (C.G.) 78 Sqft. Mun: u lal Shrivas Nagar Nigam Bilaspur
Bilaspur (C.G.) ‘ ‘
04. Talapara Bilaspur | Khasra No. 254/1¢ 3375 Sq.ft. inna e of father Acquired by sale deed
(C.G) Shri ] Tunmy lal Shrivas from Janiuna Prasad in
Year 1968

Movable Property (Valued Above 25,000, - of Rs, )

Name of Articles
1

Maruti Alto Lx car Model 2007,

€G -10- F-3298, Approximate  3.00 La b

Jewellary (Lump Sum)

in the name of wife Smt Neetu Shrivas

Jewellary (Worth Rs.) ¥ 150000/- Approximate Istri dban)

' Shares/Debentures
Name of Issuing Company Nos. of Sheres
1 2
NIL NIL
; Life Insurance Policy & Others
Name of Issuing Company Amount
1 2
LIC of India Raipur Division Sum Assured .00 Lalkhs
Policy No, 385317645 New Bima Gold Policy Premium ¥ 21202/ Aninual

Bank Deposites/Securities & Investme s

Name of Bank City Amount

1 2 3
1) Fixed Deposits s, & w @
2) Savings Bank A/CS State Bank of India IT] Rampur korba Korba (C.G.) T 455451/-
3) PPF g - u e
4) GPF/CPS v Total Value of investment as on 3 1-03-2012 - T 446438=34
S)NSS . - .
6) Others H 3

1 In case where It is not possible to nssess the value accarate]

Note :- The expected declaration of assets is sabject to Provisions of C.G.Civil Services (Cond! :t) Rules 1965,

ly the approximate valoe in elation to present condition may be indicated
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